GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS
LOK SABHA

UNSTARRED QUESTION NO. 1924
TO BE ANSWERED ON SEPTEMBER 22, 2020

RESETTLEMENT OF SLUM DWELLERS

NO. 1924. PROF. SAUGATA RAY:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to
state:

(a) whether the Government has any proposal to allot a large
number of vacant Rajiv Awas Yojana flats to the slum
dwellers who are on the verge of eviction as per Supreme
Court order to clean railway tracks at National Capital;

(b) if so, the details thereof; and

(c) whether the Government has identified any other dwelling
units for the slum dwellers presently residing along the
railway tracks of Delhi and if so, the details thereof?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS
(SHRI HARDEEP SINGH PURI)

(a) & (b): No, Sir. Ministry of Housing and Urban Affairs (MoHUA)

has not approved any projects in Delhi under Rajiv Awas Yojana.

(c): Ministry of Railways has to identify suitable plan for relocation.

ok



